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‘ment to the offenders in cases of atro-
‘cities and denial of civil rights. The
attention of the State Governments is
‘being drawn again to these measures
for suitable implementation,

The question of reactivisation of the
National Integration Council for deal-
ing with tendencies that strike at the
root of national solidarity is under
consideration.

Shortage of Coir Fibre and Coir Yamn

145. SHRTI' G. Y. KRISHNAN: Will
‘the Ministey of INDUSTRY be pleased
to stdte: -

(a) whether there is a shortage of
coir fibre, and coir yarn, particularly
in the Southern States; and

(b) it so, the efforts Government
propose to make in this regard to
make the availability of coir fibre gnd
coir yarn in the small scale coir
manufacturing units?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA): (a)
and (b). Government have received
representation regarding difficulties in
coir fibre/yarn availability in the mar-
ket. The matter is being examined in
consultation with the Coir Board and
the Government of Kerala.
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Attacks made py JeraWas

146, SHRY MANORANJAN BHAK-
TA: Will the Minister of HOME AF-

FAIRS be pleased to state:

(a) whether it is fact that the
‘Jerawas’ made several attacks on
villages, Bush Police Camp and Forest
Camps in Andaman and Nicobar
Islands during last three¢years up to
cate; if so, the details of such attacks;

(b) the total number of casualities
during such attacks;

(c) how many Government servants
on duty were killed and injured and
whethey Government granted any
financial assistance to the victimg and
if not, the reasons therefor; and

(d) what are the proposals to safe-
guard the lives and properties of the
people?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HOME AFFAIRS
(SHR1I YOGENDRA MAKWANA):
(a) to (d). In the past three years,
the Jerawas have not attacked any vil-
lage, Bush Police Camps and Forest
Campsg in the Andaman and Nicobar
Islands. However, they attacked such
individuals as entereq their reserves
for hunting or other purposes. The
details of such incidents are as fol-
lows:—

Year Incidents Nos. killed Nos. injured Abdncte

1977 4 7 1 R

1978 6 4 5 ..

1979 1 1 .

1980 3 2 2

(to date) *
In 1979 they also stole certain things person were Government servants.

such as clothes, cooking uternsils and
iron implements once each from the
Bush Police Camp and Forest Camp.

2. Thus the total number of casual-
tleg to date is 14. Five each of those
kifleg and Injurell and one abducted

Benefits as admissible under rules to
Government servants dying in harness
are given. Rs, 250/- had also been
sanctioned as immediate relief to the
family of the abducted Government
Servant. It has also been decided to
allot a house site and give emplox
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‘ment to his eon. In the case of Forest

employees, compensation under the
Workmen’s Compensation Act is being
granted.

3. The Andaman and Nicobar Ad-
tinistration are’ adopting intenesive
beat patrolling to safeguarq the lives
and property of the people. They also
deploy Police Force along the settle-
ment areas as and when the situation
warrants,

e faey & sy
147 . !ﬁqw ®. SUANAHT : FqT

—_—

as) T a4 Ig 1966‘!\> 1980 &
F1 Jafy & gPad O THATHRT TuUT

VA 22. 1001 (SAKA) Written Answers <4

Pe-aw it Pafere aPerrat #1 af-anx

‘mmmq&,

(@) =1 T AW ‘q‘ f& fufeer
mmwmﬁﬁmmwm
gar gy ; aic

geT a7 P g st w@ W
TETE & A THT H Q@ 997 T W gEy
¥ Peo 9@ et Pafase ggmt o%
fa=r =TT
faereor

Qumz gwad & Fefea doreee § 2 o amw w37 1 farfer (Afw AT Iw ¥ T )
sfeadl Y a5 W 9T & (Hfd, fafeen, ofw s g fafren fawdY & wmes
MNTIFy 9T ) z’mn'(mmm%rwﬁﬁ =fag) #1 g@ear |

(wiw? FATY ii)
wae &y FFEAAY L mf:‘ﬁu
1 2 3 4
1966 4.9 912.6 917.5
1967 11.0 1076. 4 1087. 4
16.0 1293.3 1309.3

1968






